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ANDA\4AN AND NICOBAR ADMINISTRATION
qHqrelqAEcRErARrAT

. Port Blair, daled 13rh Malch,2020

ORDER NO. 793

Consequent uponihe Hon'ble Lt.Governor. Andaman & Nicobar isiands dircctions. all

colleges under A & N Administration shall remain closed from l6tr'March,2020 to 28rh March,

2020 as a preventive measure on account ofthe threal lrom lhe Novel Corona Virus (COVID'

19) till fulhef orders. l

This has the approval ofthe Competcnt Authority.
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X.W.'

(KAMLEST{ l(UMl{R, DANICS)
Joint Secretary (Hr.Edn.)

. (F.No. i -1056/2020- DJV)
OFFI( E OR-DER BOOK
Copy tol

i. Sr. Ps to Hon'ble Li- Governor, A & N lslands for the kind infomation of Hon ble Lt.
Covemor plea.c.

2. Sr. PS to Chiei,Secretary, A & N Administration for kind information of the Chief
Secretary please.

1),2{r. PS to Pnncipal Secretar) (Health). A & N Administration for kind information of
the Principal Secretary (Health) please.

4. PA to Secretary,(Health), A & N Administratior for kind infomation ofthe Secretary
(l'iealth) please.

5. PA to Secretaiy (Education), A & N Administration for kind information ol the

Secrelar) (Lducalion) plea.e.
The Direclor, ANIIMS for compliance \\,ith direction that the teaching/non{eachrng
slafls shall atteqd the respective institution during the period.
The Principal, Andaman Law College for compliance with direclion thar the

teaching/non-teaching staffs shall attend the respective institutjon during the period

The Principal (JNRM/TGCE/DBMIT/ANCOL), Port Blair for compliance wrrh

direction that the teaching/non-teaching staffs shail attend the respective institution
during the period.
The Principal, MGGC, Mayabunder fbr compliance (by fax/e-mail) with direction ftat
lhe teaching/non-teaching staffs shall attend the respective institution duing the
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